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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABASZEE%%L HYDERA BAD.
0.ANO. 271 of 19933

Batueen _ . Datad: 26-7-1993.

D.Deshai Rao EFE Applicant
: ‘ - AncH

14 GCovernment of India, represented by its Secretary, Depart-
- ment of Autemic Energy, New Dslhi.

2?, The Chief Exscutive, Departmant nf Autemic Energy, Heavy
Water Besard, Bembay.' :

Sﬁ The Administrative Officer, Haavy Water Project, Nanuguru l<dqnwph
43 The District, Cellecter, Khamman, ~~ ~ - ﬁ

(ERLL T

&3¢  Respondentss
Csunsel Por the Applicant ~ :Sriy P.Satyarajababu < - '
Counsal far the Respandents :5ri, N.,V.,Ramana, Addl, 'GGSCL.

:Sris D.Panduranga Reddy, Sp14’
ceunsel far A.P.State.!

CORAM:
Han'ble mralustzce U sNesladri Rae, Vice Ohairman
Hon'ble Mrﬁ p.T.Thiruvengadam, Administrative fMember

(Orders as per Hen'hle Mr. Justice V.Neasladri Rao,

Vice Chairman)

The land belonging te ths family -af tha applicant
was acquired for Heavy Water Pragact ‘at Manuguru, Khamman Dlsta
A scheme was svaluated for prsviding jeb/pest fer ene member of
the displaced family. Thersupen the applicant whe passed
Intermadiate, applied for ths past, The case ef tha applicant
is that the applicant was not feund suitable te the past ef
RiggerQTradesman'A"and he is alss net censidersd for ths pest i
of Helper Per he is not feund medically urfit dus to waak

ol
visiangd

Under the circumstances, it is just add preper ta¥\.
direct the respondents te censider the case af the applicant ‘
for any other pest Per which he is medically fit depsnding .-
upon his quallflcatlnns. The respondents are directaed to .
consider the case of the applicant aleng with sther slmxlarly
situated pcrsens?gnd whsn vacancies arise in the ather: posts.
The DJA; is orderad accordingly at the admissien stage.

\"

1 Secratary, Departmant of Autemic Ensrgy, Gavt. of India,
New Delhi.

21 The Chiasf Executive, Ospartment of Autemic Ensrgy, Haavy:
Water Board, HBombay, /
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3% The Administative Officer, Heavy Water Praje
Manuguru=117# _

.4§ The District lelagtsr,_Khamman:‘ L

54 One copy tb'$pi;_P{Sétyéiéjaﬁébd;”éduéééfé;gH!Nﬁi”'"'
2-2-647/A/32, 1 Floor Azam Camplex, Central Excise cole
Bagh Ambsrpet, Hyderabad-013,

53 One copy to Sri. NyiRamana, AddL CGSC, CAT, Hydd

i..0.Parduranga Reddy, Spl. caunsel for
the State of AJP,, CAT, Hyd.

7 One cepy te Srji.

84 One spare cepyd.

9% One cepy te Library, CAT, Hyd:
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TYPED BY , v COMEARED BY
CHECKEL BY . APPROVED BY
| '
IN THE CENI'RAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD

THE HON'DLE MI.JUSTICE V.NEELADRI Ra0
VICE CHATIRMAN

THE HON'BLE HH.A.B\GOKTHY s MEMBIR(A)

\JPFASEKHAR REDDY
MEMBER( JUDL)

AND

. b '
THE HON'!BLE MR.P.T .RTRUVENGADAM sM(a)

Datedy 0’)'5/7/1-93
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CRDER,/JUDGMENT s
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0., A.No, 7!/ 13 R

y _Dieptsed n~f with di.reciéions
Dist.issed '
Dismigsed as r/»fithcilrar»;rrfI

Dismissed for default.

J}ajected/Orcexed ’ I.

QJ,/SO’CfﬁgE as to cogts.
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